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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 80/2025

IN THE MATTER OF:
J
BASANTI DEVI & ORS.
.............. APPLICANT
VERSUS
PWD BHATWARI, UTTARKASHI & ORS :
.......... RESPONDENTS

REPORT ON BEHALF OF THE RESPONDENTS (DIVISIONAL
FOREST OFFICER, UTTARKASHI FOREST DIVISION,
UTTARKASHI)

I, D. P. Balooni, aged about 58 years, S/o Sh. M. P.
Balooni, presently posted as Divisional Forest Officer, Uttarkashi
Forest Division, Uttarkashi, do hereby state as under:

1.  That the deponent is presently working as the Divisional
Forest Officer, Uttarkashi Forest Division, Uttarkashi. The
deponent is filing this affidavit/report in compliance with

 the Hon'ble Tribunal's order dated 19.09.2025 and is fully

4
o \Jr(’ conversant with the facts of the case based on the records

I NOTARIAL

§
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2. That this Hon’ble Tribunal, after the course of the hearing on
19.09.2025, vide its order dated 09.09.2025 had passed the

following directions:

“3. Having regard to the rival contention and also
considering the plea of the Applicant, we deem it proper to
appoint a joint Committee comprising of RO, MoEF & CC,
Chandigarh and the DFO, Uttarkashi. The DFO, Uttarkashi
will be the coordinating agency in the joint Committee. The
joint Committee will visit the site, ascertain the number of
trees which have been cut from the land of the Applicant,
damage to the land, if any, caused by the Respondents and
restoration plan along with the cost which may be incurred
for the restoration of the land and submit the report before
the Tribunal within eight weeks.”

3. That in compliance to the above directions, a joint inspection
of the site in question was conducted on 01.11.2025 by the
Joint Committee headed by Mrs. Neelima Shah (IFS),
Assistant Inspector General of Forests (Central), MoEF,

Government of India. The following officers, employees and

mplainant were present during the joint inspection.

Forests (Central), Ministry of Environment, Forest and

Climate Change / Regional Office, Dehradun.

2. Shri D.P. Baluni, Divisional Forest Officer, Uttarkashi
Forest Division, Uttarkashi.

3. Smt. Rashmi Dhyani, Sub Divisional Forest Officer,
Bhatwadi Sub Forest Division, Uttarkashi.

4. Shri Anil Kumar Assistant Engineer, Provincial Division,

Public Works Department, Bhatwadi.
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5. Shri Tikaram Nautiyal, Amen, Provincial Division, Public
Works Department, Bhatwadi.

6. Shri Suresh Semwal, Tehsildar Bhatwadi.

7. Shri Mahavir Nautiyal, Deputy Revenue Inspector,
Bhatwadi.

8. Shri Yashwant Chauhan, Forest Range Officer, Gangotri
Range, Uttarkashi Forest Division.

9.Shri Rahul Panwar, Forest Inspector, Gangotri Range,
Uttarkashi Forest Division.

10. Shri N.S. Negi, Revenue Inspector, Bhatwadi.

Villagers /Complainants of Village Mukhwa:
11. Mrs. Sunita Semwal.

12. Shri Uma Raman Semwal.

. Mrs. Basanti Devi.

. Mrs. Alpana Semwal.

. Shri Abhinav Raman Semwal.

. Shri Maya Prasad.

. Shri Subodh Semwal.

Copy of the joint inspection report dated 01.11.2025 is being
annexed as ANNEXURE-1. ;

4. That as per the directions of this Hon'ble Tribunal, the said
Committee inspected the site in question to ‘ascertain the
number of trees cut from the land of the applicant, in order to

ascertain the da;riage (if any) caused to the land by the

respondents, and to prepare a restoration plan including the




cost of restoration of the land. The construction of a parking
lot by the Sub-Division, Public Works Department, Bhatwadi,
Uttarkashi on the site in question (the applicant's private
land) has caused damage to the applicant's private land and
the apple orchard thereon.

5. That as per the site inspection done by the Public Works
Department on 19.01.2025, the site where the parking has
been constructed is a Nap land and belongs to the Revenue

Department.

6. That in Khasra Nos. 1434, 1435, 1436, 1438, 1439, and 1440

... @ total of 42 trees of various species (Apple, Chullu, Kharak,

conducted by officers/employees of the Sub- Division, Public
Works Department, Bhatwadi, Uttarkashi, and is not signed
by any third patty, not has it been confirimed by the
applicant. The applicant claims that 40 trees were damaged
due to the construction of a parking lot on his private land.

Independent confirmation of both figures was not available.

334
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7. That the following observations were made by the Joint

Committee-

e The land in question was said to have been acquired by the
Public Works Department for the construction of a parking
area, in which a concrete parking for vehicles is currently
constructed.

¢ The entire surface of the site in question, which had terraced
fields, has been levelled and paved with tiles, due to which

there are no stumps or remains of fallen apple and other trees

available for counting.

of the area of the affected land, conﬁhning the acquisition

and the affected area

AFFECTED AREA:

According to the ref)ort of Revenue Department, the total area of

the applicant's land affected by the parking construction is 0.031
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ESTIMATION OF DAMAGED TREES:

Currently, no physical evidence (stumps) is availablck at the site
in question, so the number of damaged trees has been estimated
based on the Horticulture Department's standard guidelines.
According to these standards, 278 trees are planted per hectare
to establish a garden species orchard. Thus, based on the
affected area, the estimated number of trees = 0.031 x 278 =

approximately 9 trees.

DIFFERENCE IN NUMBER OF TREES:

A u’ff\

Z 4‘3@%’&;"‘9 f&ﬁp@}s to be balanced and techmcally sound. On the said basis,

Wculatlon (19 trees) made by the Public Works Department

officials can be confirmed.

FINDINGS:

Based on the ﬁnd1ngs of the inspection, it is recommended that

t

the affected land be restored at the same site where the parking

area currently stands. The Sub-Division, Public Works
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Department, Bhatwadi, should demolish the existing parking
structure and restore the land to its original condition by
removing concrete, debris, and fill material. The orchard should
be replanted with apple trees of appropriate species under the
technical guidance of the Horticulture Department as per
» detailed Restoration Plan prepared by Sub-Division Public Works
Department, Bhatwadi. Copy of the said restoration Plan is

annexed herewith as ANNEXURE-2.

8. That the deponent is a responsible Government servant

having the highest regard for the Hon’ble Tribunal and orders

Rassed by them. The deponent has always made his sincerest
éhbrts to carry out the orders passed by this Hon’ble Tribunal

| its letter and spirit and shall continue to do so in the

NEW DELHI

e
l&_\ Y Bajponi) .

Divisional Forest Officer,

Uttarkashi Forest Division,

Uttarkashi
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Report

Hon’ble National Green Tribunal vide it’s interim order dated
19.09.2025 in the OA No. 80/2025, Basanti Devi and Others V/s State of
Uttarakhand through District Magistrate and others, made a committee for
inspection of the subject parking and orchard in Mukhwa village of district
Uttarkashi (Uttarakhand) to assess the damage done to the orchard. The
committee visited the site on 01.11.2025, thoroughly inspected the Parking
and orchard and directed to make a restoration plan for the orchard. In
compliance to the above the restoration plan is made in which following
work will be done by PWD Bhatwari in the direction of Chief Horticulture |
officer Uttarkashi.

e Construction of protection wall.

e Construction of Boundary wall.

e Construction of Access path to orchard. I

e Filling of Earth.

e Re-plantation of 19 apple trees (as Suggested by the
committee).

The rates for construction work is taken from central SOR (Schedule
of rates dated 24.08.2024) of PWD Uttarakhand currently applicable in this
area while for plantation work the rates are as per sanctioned rate vide
Government order no. 1/156716/X11-3/23/10(10)/2023 dated 25.09.2023 of |
Horticulture department of Uttarakhand.

Hence the Restoration Plan for the cost of Rs. 8,03,114.00 is presented

for further directions.
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| |Land Preparation/development 40,000
2 |Pit Digging & filling (2x2x2 ft.) 60,000
3 |Cost of Planting Material (@Rs 300 per plant) (Total Plants- 2,70,000
900) (Spacing 2.25mX2.00 m) (3-5 feathers)
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; Compost and water soluble Fertilizers (20:20:20) | =500
5 |Plant Protection Chemicals M#—W
6 ITrellis with Installation S—— ’4'7"500
7 [Micro-irrigation with Installation _________w_-————wlgaiﬁa
£ 8 |Anti-Hail Net with [nstallation __..._——-———4—5-’—66-0‘
2 9 [Mulching Mat 100 GSM ; ,._--—-———1——9—2-"66'0‘
10 |Angle iron supported barbed wire fencing with 5 wire 174
horizontal, 2 wire diagonally, angel iron 7 {1 in height, 5.5 1t
above ground and 1.5 ft below ground ]
Total Cost . 12,36 590
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1 [Land Preparatior/development 40,000
2 |Pit Digging and filling (2.5x2.5x2.5 fl.) 35,000
3 |Cost of Planting Material (@Rs 300 per plant) (Plants- 540) 1,62,000
(3.00mX2.50m) (3-5 feathers)
4 |Compost and water soluble Fertilizers (20:20:20) 7,000
5 |Plant Protection Chemicals 5,000
6 |Micro-irrigation with Installation 30,000
7 |Anti-Hail Net and GI Poles with Installation 27,0000
8 [Mulching Mat 100 GSM 45,000
9 |Angle iron supported barbed wire fencing with 5 wire 1,92,000
horizontal, 2 wire diagonally, angel iron 7 ft in height, 5.5 ft
above ground and 1.5 ft below ground
Total Cost 7,86,000
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| |Land Preparation 10,000
2 |Pit Digging and filling (3x3x3 ft.) 30,000
3 |Cost of Planting Material (@Rs 150 per plant) (Plants-440) 66,000
(Spacing 3mX3m) (3-5 feathers) _
4 |Compost and Fertilizers 4,000
5 |Plant Protection Chemicals 2 1000
6 |Micro-irrigation with Installation 30.000
7 |Angle iron supported barbed wire fencing with 5 wire ! 92’000
horizontal, 2 wire diagonally, angel iron 7 ft in height, 5.5 ft o
above ground and 1.5 ft below ground
Total Cost 3)34;000
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A-Cost Estimation of Construction of protection wall, Boundary

wall, Access path to orchard and Filling of Earth

Particular of Item Quantity Rate (Rs.) Amount
‘3 e e o Rs.
1. | Construction of Stone Masonry | ’ S AL St |
Protection wall, ;
"1(a) | Excavation in foundation for retaining. i s 1 ]
breast walls ete, in all types of soils and | 464 10 ,‘
rocks including all lead. lift and disposal | 62x0.0x0 20~ 744 Rs/Cum | 3,452.90
' of surplus material as per direction of Cum
| engineer — in - charge, as per drawing | (SOR item -
and technical specifications Clause l 2)
| 305.1 of MORD Specification | R
| 1(b) | Random Rubble Stone Masonry laid - |
( 1 Dw\ i|.1 breast walls, retaining walls, etc. 62x0.6x1.2=44.04 3641.70 |.62.565.49
n | including supply of all material. labour, Cum Rs/Cum
li 'l ,l T&P and rovalties etc. complete as per
drawing and technical specifications (SOR item I-
Clauses 702, 704, 1202 & 1203 of 3)
MORD Specification. ) ]
1(c) | Random Rubble Stone Masonry laid in
16 cement and sand mortar, in breast 62x0.6x1.0=37.20 5655.40
walls, retaining walls, parapets, Cum Rs./Cum 2,10,380.88
scuppers, etc. including supply of all
material. labour, T&P and royalties etc. (SOR item |-
complete as per drawing and technical 4)
specifications Clauses 702, 704, 1202 & J
1203 of MORD Specification.
1(d) | Providing concrete for plain/ reinforced
concrete in open foundations complete 62x0.6x0.10= 3.72 7818.60 29.085.19
as per drawings and technical Cum Rs./Cum
specifications Clause 802, 803, 1202 & )
1}.)'203‘ P.C.C grade M 15, Nominal mix (SOR item
(1:2.5:3) H-4-2-1)
2. | Earth Filling.
F 2(a). | Filling in foundation trenches as per 50x5.5x0.90=247.50 298.00
ﬁ drawing and technical specification . Cum Rs./Cum
Clause 305.3.9, Earth filling (For (SOR item 73.755.00
marshy soil). 11-2-2)
3. | Construction of B-wall.
| 3(a). | Brick masonry work in cement mortar in 1x62x0.115x1.0 = 7590.50
foundation complete excluding pointing 7.13 Cum Rs./Cum 62,545.72
and plastering as per drawing and 21x0.23x0.23x1.0 = _
technical specifications Clauses 600, 1.11 Cum (SOR 1tem
1202 & 1203, Brick masonry in 1:4 7.13+1.11= 8.24 cum 11-5-2)
cement mortar.
BIERES
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3(b). Plastering with Cement Mortar (1:4), 15 1x62x1.0 =62 Sqm 248.70 f
mm thick on brickwork in substructure Rs./Sqm 15,419.40
as per technical specification (SOR item 9-
13)
4. Construction of Access path to
orchard.
4(a). | Plain/reinforced cement concrete in 10.5x1.2x0.125=1.58 9280.00
substructure complete as per drawings 6x0.23x0.23=0.32 Rs./Cum
and technical specification Clauses 802, | (15/2)x1.2x0.18=1.02 32,667.71
804. 805, 806, 807, 1202 ans 1204 (For (SOR item
height upto 5 m) P.C.C. grade M 20, 1.58+0.32+1.62=3.52 [2-5-2-1)
Nominal mix (1:2:4).
4(b). | Supplying, fitting and placing HYSD bar 66626.30
reinforcement (Fe 415) in substructure (1.58+0.32)x Rs./MT 14,924.29
complete as per drawings and technical 1.5/100x7850/1000=
specification Clauses 1002, 1005, 1010 0.224 MT (SOR item
& 1202 12-6)
S Dismantling of Interlocking Tile and
WBM Work.
5(a). | Dismantling Brick/Tile Work 297.90
Dismantling of existing structures like 50x5.5x0.08=22.00 Rs./Cum 6,553.80
culverts, bridges, retaining walls and Cum
other structures comprising of brick (SOR item 2-
masonry, including disposal of 6-D)
unserviceable material and stacking the
serviceable material with all lift and lead I
of 1000 m as per Technical Specification
Clause 202. Dry Brick Pitching or Brick
Soling.
5(b). | Dismantling of Flexible Pavements 50x5.5x0.15= 41.25 787.10
Dismantling of flexible pavements and Cum Rs./Cum 32,467.88
disposal of dismantled materials upto a
lead of 100 m, stacking serviceable and (SOR item 2-
unserviceable materials separately as per 14-1-B)
Technical Specification Clause 202,
Granular courses.
Total 6,43,818.26
Add GST 1,15,887.29
18%
Total (A) 7,59,705.55 |
|
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B- Cost Estimation of Re-plantation of 19 Apple trees in 0.031 ha

Particular of Item Quantity Rate (Rs.) Amount
(with GST) (Rs.)
Land preparation. 0.031 x2.471= 10,000 770.00
0.077 acre Rs./acre )
Tz. \ Pit digging and filling. 0.031 x2.471= 30,000 2,310.00
0.077 acre Rs./acre
3. | Cost of Planting material (@Rs. 150 0.031 x 2.471= 66,000 5,082.00
T per plant (plants-440) (spacing 0.077 acre Rs./acre
3mx3m) (3-5 feathers) B
V4. Compost and fertilizers 0.031x2471= 4,000 308.00
0.077 acre Rs./acre
T'. \ Plant protection chemicals. 0.031 x2.471= 2,000 154.00
0.077 acre Rs./acre
r6. \ Micro irrigation with installation. - Lump sum 20,000.00
7. | Angle iron supported barbed wire
fencing with 5 wire horizontal, 2 wire 0.031x2.471= 1,92,000 14,784.00
diagonally, angle iron 7 ft. in height, 0.077 acre Rs./acre
5.5 ft. above ground and 1.5 ft. below
ground.
r \ Total (B) 43,408.00
|
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Abstract of Cost =
- s | Particular of Item Amount (Rs.) }
No.
. | A- Cost Estimation of Construction of
protection wall, Boundary wall, = 7,59,705.55
Access path to orchard and Filling of
Earth
2. | B- Cost Estimation of Re-plantation of
19 Apple trees - 43,408.00
Total Cost of Restoration of Apple Total (A+B) | 8,03,113.55 \
orchard.
r \ Say (Rs.) 8,03,114.00 \
, ST 8t
o @ dofioldn
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(No subject)

From dhruv tamta <tamtaadvocates@outlook.com>
Date Wed 2025-12-17 18:18
To  Abhinav Raman semwal <semwalabhinavraman2985@gmail.com>

0 1 attachment (25 MB)
report in basanti devi OCR OCR.pdf;

Original Application No. 80/2025
Basanti Devi Vs THE DISTRICT MAGISTRATE

Sir/Madam
Please find attached copy of the REPORT on behalf of the Respondent.

regards

Dhruv Tamta
Advocate
+91-9899989917

Disclaimer: The content of this electronic communication is intended solely for the use of the individual or entity to whom it is addressed and any others who are specifically authorized to receive it. It may contain confidential
or legally privileged information. If you are not the intended recipient you are hereby notified that any disclosure, copying, distribution or otherwise placing reliance on the contents of this information is prohibited and may be
unlawful in certain legal jurisdictions. If you have received this communication by error please notify the sender immediately and then delete it from your system.

Security Warning: Although this e-mail and its attachments are believed to be free from any virus, it is the responsibility of the recipient to ensure that they are virus free.

é Please consider the environment before printing this e-mail.
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